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SHrR1 ABID ALI: ] have a statement
shoWving that between July 1958 and
December 1958, about 15,000 persons
were recommended and employed.

SHrr HARIHAR PATEL: May I
know, Sir, 1f the hon Minster is aware
of the fact that about 50 per cent of
the class IV employees in the Rour-
kela Steel Project are other than those
recommended for appointment by the
Rourkela Employment Exchange?

Sart ABID ALI: The statement
shows that Employment Exchanges
have not submitted any complaint on
this account,

Surt HARIHAR PATEL: May 1
know, Sir, the number of persons
registered 1mn the Employment Ex-

change at Rourkela and Bhilai, and out
of 1t the number who have got
employment there?

Surr ABID ALI. I shall be glad to
obtamn this information 1f the hon.
Member tables a question to that effect

SCHEME TO SET UP SMALL INDUSTRIES
SERVICE INSTITUTES IN ALL THE STATES
DURING 1959

*290. Sur1 S. C. DEB* Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) whether 1t is a fact that at the
12th meeting of the Small Scale In-
dustries Board, held at Shillong on the
4th November, 1958, Shri M. M Shah,
Union Minister for Industry, announ-
ced that in the year 1959 every State
in the country would have a full-fledg-
ed major Small Industries Service
Institute; and

(b) if so, what is the scheme in this
connection and in what manner it is
to be fulfilled?

Tue MINISTER or INDUSTRY
(Surt MaNuBHAI SHAH): (a) and (b).
A statement is laid on the Table of the

House.
. STATEMENT

(a) Yes, Sir.
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(b) The Scheme 1s to have one full-—
fledged Small Industries Service Insti-
tute 1n each State, and has been 1m-
plemented with effect from 1st Dec-
ember 1958. Each Institute will be in.
charge of a Director ex-officto Joint
Development Commuissioner with a
number of technical Officers to assist.
the Small Industries in their jurisdic-
tion The progress of the work 1s as.
under;

The Small Scale Industries Board
had been pointing out from time to
time that the regional set up was not
conducive to expeditious implementa-
tion of the various schemes entrusted
to them and have recommended that
there should be one Institute for each
State 'To give effect to this recom-
mendation the Small Industry orga-
nisat on was re-organised with effect
from 1st December, 1958. There are
now 15 Institutes one for each State
(including one for Delh1), as indicated
below: —

State Location of Institute:

1. Andhra Pradesh . Hyderabad
2. Assam Gauhati
3. Bihar Patna
4. Bombay Bombay
5. Dellu New Delhi
6. Jammu and Srinagar

Kashmur
7. Kerala . Trivandrum
8, Madhya Pradesh  Indore
9, Madras Madras
10. Mysore Bangalore
11. Orissa Cuttack
12. Punjab Ludhiana
13, Uttar Pradesh Kanpur
14. Rajasthan ., Jaipur
15. West Bengal Calcutta

In additien to these Institutes,

there are 4 Branch Institutes, one
each at Agra, Allahabad, Rajkot and
Hubl: The 15 Institutes will corres-
pond directly with the Development
Commissioner, Small Scale Industries
and each Institute will have jurisdic-
tion in the State in which it 1s loca-
ted The Branch Institutes and the
Extention Centres mn each State will
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be under the direct control of the
Small [ndustries Service Institute n
that State. It is expected that this
re-organisation will result in quicker
implementation of the various schemes
and more effective assistance to small
scale Units in the different parts of
the country.

Progress—

Building.—Action is being taken to
purchase land and construct buildings
for all the Small Industries Service
Institutes. and our target is that these
buildings should be completed or
should be well under way before 31st
December, 1959.

Staff—Steps are Dbeing taken to
recruit the necessary additional staff
and 1t is hoped that most of the staff
will be 1n pos.tion by the end of this
year.

Machinery.—The question of equip-
ping the Institutes with the required
machinery, both from indigenous
sources and from abroad, is being
pursued very vigorously and a special
cell has been set up in the office of
the Development Commissioner (SSI)
for this purpose. The Ford Founda-
tion has helped us by giving grants to
cover the cost of imported machinery.

Function of the Institute—
The functions of these Institutes
are: —

(a) to conduct economic surveys
of particular industries and
areas, leading to concrete re-
commendations for a develop-
ment programme;

(b) to advise small units on im-
proved technical processes
and use of modern machinery
and equipment;

(¢) to demonstrate the use of such
modern technical process
through workshops in exten-
sion centres and also small
mobile workshops mounted on
trucks;
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(d) to instruct small industrialistg
in proper methods of busingss
management, including .,
marketing;

(e) to act as an information cen-
tre, including the publication

» of bulletins, pamphlets, model
schemes and the like for the -
guidance of small industria-
lists; and

(f) to carry out the research on

’ questions like proper use of
raw materials, improved de-
signs of machinery ete.

In addition to these Institutes, the
Central Government have also sanc-
tioned 64 Extension Centres, spread
over the whole country, to give techni-
cal advice to particular small scale
Industries located in particular areas.
A statement showing the distribution
of these Exitcnsion Centres is attached
(Annexure I). Out of these, 15 cen-
tres have already started functioning,
and a list of these is also attached
(Annexure II). All the remaining
extension Centres are expected to start
functioning before the end of this
year,

Annexure 1
(Vide last para in the statement above)

Statement showing the location of Small”
Industries Service Institute and the Extemsion
Centres falling under the State

1. Assam (Gauhati)

Extension Centres  Gauhati, Silchar and

Jorhat.
2. Andhra Pradesh:
(Hyderabad) :
Extension Centres Hyderabad, Vijaya-
wada and Pappa-
naidupet,

3. Bthar (Patna):
Extension Centres  Biharshariff, Muza- -
ffarpur, Dhanbad *
and Ranchi.

4. Bombay (Rombav):
Extension Centres Kolahpur, Jamnagar,
Bhavnagar, Savar-
kundala, Poona,
Nadiad, Ahmedabad
Varud, Amraoti,
Surgical Instrument
Workshop (Bombay)_ )
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5. Delhi (Delht):

Extension Centre Bal Sahyog, (New
' Delhi)
6. Fammu and Kashmir
(Srinagar): )
Extension Centre Nil

-7. Kerala  Trivandrum:

Extension Centres: Attingal, Thiruvalla,

Etumanoor, Allep-
pey, Muvattupuzha,
Trichur, Vaniam-
kulam, Shoranur and
Kallai.
8. Madhya  Pradesh
(Indore):

Extension Centres !
making), Bhind,
Jabalpur and Gwalior.

9. Madras (Madras):
Extension Centres Footwear

Institute

Madurai,
Training
(Madras), Erode,

* Erode (Ieather),
Coimbatore and
Pondicherry.

10. Mpysore (Bangalore):
Extension Centres  Mysore, Belgaum and

Khanapur.

11. Orissa (Cuttack):
Extension Centres  Cuttack, Bhubanesh-

war, Bargarh.

12. Punjab (Ludhiana):

Extension Centres  Ambala, Batala. Fari-

dabad, Rewari Jullun-
dur, Kaithal, and
Jagadhari.

-13. Rajasthan( Faipur): ) .
Extension C°ntres  [.ocations being con-
sidered will be fin-

alised within three

months.
14. Uttar Pradesh
(Kanpur): .
Extension Centres  Meeraf, Ferozabad,
Aligarh, Varanasi
Shoelast Factory
(Agra), Footwear
training Institute
(Agra).
15. West Bengal
(Calcutta):
Extension Centres Nabadwip, Tangra,
Manjktala, Maldah,

Bankura, Ben Hoo-
ghly, Kalyani, Habra
and Baruipur.

Annexure II

(Vide last para in the Statement above)

Statement showwng the Extension Centres
which are at present funcrioning

Trade
Training in carpen-
tary, tailoring and
cane working.

1. New Delhi .

Ujjain, Indore (Clock
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Trade
2. Ambala Scientific glass ware.
3. Batala Agricul ural imple-
ments and machine
“~ tools.
4. Fridabad Carpentary and black-
smithy.
5. Rewari Footwear and non-
ferrous me:als.
6. Ferozabad . Bangles and glass-
ware.
7. Meerut Sports goods.
8. Jamnagar Electroplating,
9. Khanapur . Pottery.
10. Kolhapur . Machine shop.
11. Trichur Footwear and leather
goods.

12. Shoranur General Engineering

and cutlery.

13. Erode Leather finishing.

14. Jabalpur Heat treatment fog-
ing and machine
shop.

15. Savarkundala Forging and heat
treatment.

Sar1 S. C. DEB: May I know, Sir,
whether Government think that one
full-fledged industrial estate in each
State is sufficient or whether the 64
other Extension Centres that are pro-
posed to be worked out in d fferent
States, would also be raised to the
status of industrial estates?

Surt MANUBHAI SHAH: The whole
statement is comprehensive. It not
only gives information about the es-
tablishment of a major Institute in
each State but also the places where
Extension Centres are proposed to be
opened during the Second Plan.

Surl S. C. DEB: Sir, what I mean
to ask is whether these Extension
Centres also will have in future the
capacity to be named as Industrial
Estate Institute?

Surt MANUBHAI SHAH: There is
a bit of confusion. An Industrial
Estate is quite a different thing from
the Small Industries Services Institute.
This is a question pertaining to the
Services Institute. As far as Estates
are concerned, we are building up
110 Industrial Estates throughout the
country of which two are in Assam.
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Surr S. C, DEB: May I know, Sir,
whether the estate mentioned in Sil!-
.char will also be an Extension Centre,
whether that will be a development
.centre and whether it will be termed
.as Eastern Industrial Institute in that
part of the country?

SHrt MANUBHAI SHAH: The
.scheme of things as envisaged is to
‘have for each State one major Insti-
tute instead of the previous scheme
of only 4 Institutes throughout India.
'Therefore, each State will have now
an Institute, and Extens’on Centres, as
-given in the list, will be established.
More or less, many of them, have al-
veady been established throughout the
country. The idea is to locate new
industries of the small scale type in
the industrial estates in different parts.
“The Extension Centres are for render-
ing technical advice and guidance to
small scale industries.
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‘4[CLOSURE AND RE-OPENING OF TEXTILE
MiLLs

*291. SHrt RAM SAHAIL: Will the
Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) the number at the end of the
year 1958 of textile mills in the coun-
try which were closed;

(b) the number of mills which have
re-opened up to the 15th February,
1959; and
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(c) whether there is any possibility
of re-opening the m.lls which are still
closed?]
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$[TrE MINISTER or COMMERCE
(Surt N. Kaxunco): (a) Thirty four

cotton textile mills were lying closed
as at the end of 1958.

(b) No closed mill has re-opened
since 1st January 1959. However,
one closed mill which had resumed
partial working on 26th September
1958 resumed full working with effect
from 1st January, 1959.

(¢) Re-opening depends on the
intrinsic ability of a mill to work
economically. By theis criterion some
mills possibly may reopen.]
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Mr. CHAIRMAN: The question hour
is over.

+[ 1English translation.



